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BEFORE THE CENTRAL AD4INISTRATIVE TRIBNAI : GUWAHATI BENCH 

AT GUWAHATI. 

CAVEAT NO. 	 /2001 

IN THE MATTER OF : 

An application under Section 148A 

of the Code of Civil Procedure. 

 -And - 

IN THE MATTER OF : 

Order No. RC(P)61/76 dated 29.06.2001 

issued by the irector, ICAR Research 

Complex for N.E. Region transferring 

the Prospective Applicant to Larnbu-

cherra, West Tripura. 

* 
 -And - 

IN THE MATTER OF : 

Dr. B.K. Mandal, 	S  

Principal Scientist 

( Fish & Fishery Science ) 

Lnbucherra, ICAR Complex, 

Wet Tripura, Tripura. 

.... Prospective Aplicant. 
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 -And - 

IN THE MTTER OF 

Director, 

ICAR Research Complex for 

N.E. Region, Umium - 793103, 

Barapani, Meghalaya. 

prospective Respqndent. 

Caveator. 

The hurtle application of the 

Caveator above-named - 

MOST RBSPECTFULIY SHEWETH : 

1 • 	 That the above-named Prospective Applicant 

is likely to file an application under Section 17 of 

the Administrative Tribunals Act, 1985 challenging the 

legality and validity of the Order dated 29.06.2001 

issued by the Cav.eator transferring the Prospective 

Applicant from Urnium to Lnbucherra, West Tripura in 

public interest, The Prospective Applicant is also likely 

to make prayer for interim relief also, 

2 • 	 That the Caveator has a right to appear 

before this Hon able Tribunal on any hearing of such 
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application and, therefore, desires to be served with 

a copy of the original Application in the event of 

filing the sine before this Hon'ble Tribunal against 

the said Order dated 29.06.2001. 

3 • 	 That the Caveator begs to submit that if 

at this stage any exparte Order is passed in respect of 

the said Order dated 29.06.2001, the Caveator would 

suffer irreparable loss and injury and would be put to 

great hardship and inconveniences. 

4 • 	 That a brief particulars of the Caveat is 

enclosed herewith as Arinexure - 'A. 

In the premises aforesaid, the 

Caveator begs to lodge this Caveat under 

Section 148k of the Code of Civil Procedure 

in respect of the Order No. RC(P)61/76 

dated 29.06.2001 issued by the Director, 

ICAR Research Complex for N.E. Region, 

Umium, Barapai, Meghalaya. 

And for this act of kindness the Caveator shall ever 

pray. 
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ANNEXLJRE - 'A'. 

P A R T I C U L A R S 

Name and address of the : Director, ICAR Research Complex 
Caveator. 

for N .E. Region, Umiura, 

Barapani, Meghalaya. 

Name and address of the : Dr. B .K • Mandal, 
Prospective Applicant. 

Principal Scientist, 

( Fish & Fishery Science ) 

Lnbucherra, ICAR Complex, 

West Tripura, Tripura. 

Name and address of the : Shri K.N. Choudhury, 
Counsel for the Caveator 
for service of notice. 	Sr. Advocate, 

Shri B.C. Das, Advocate, 

RRuka Central Administrative 

Tribunal, Guwah ati. 

Nature of the procee-
dings and cause title 
thereof. 

: An application under Section 

17 of the Administrative Tribunals 

Act, 1985, against the Order 

dated 29.06 .2001 issued by the 

Director, ICAR Research Complex 

for NE. Region, Umium 4, Barapaxli, 

Meghalaya. 


